FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/S PARQUET FURNISHERS PVT. LTD
RELEVANT PARTICULARS

1. |[Name of corporate debtor M/s Parquet Furnishers Pvt. Ltd
2. |Date of incorporation of corporate debtor |01.02.1995

3. |Authority under which corporate debtor is [ROC Delhi

incorporated / registered
4. |Corporate Identity No Limited Liability |U74899DL1995PTC064936
Identification No. of corporate debtor

9. |Address of the registered office and D-48, First Floor, Ajay Enclave, Near Subash
principal office (if any) of corporate debtor|Nagar Crossing, New Delhi- 110018.
6. |Insolvency commencement date in 14.11.2025 (Order received on 21.11.2025)

respect of corporate debtor
7. |Estimated date of closure of insolvency  [13.05.2026
resolution process

8. [Name and registration number of the Name: Abhimanyu Mittal

insolvency professional acting as interim [IBBI Regn. No.:

resolution professional IBBI/IPA-001/1P-P01870/2019-2020/12893
9. |Address and e-mail of the interim Address: 29FF, The White House,

resolution professional, as registered with |Sector - 57, Gurgaon, Haryana ,122003

the Board Email ID: ca.mittalabhi@gmail.com
10.|Address and e-mail to be used for Correspondence Address: Osrik Resolution

correspondence with the interim Private Limited, 109, Surya Kiran Building, KG

resolution professional Marg, New Delhi-110001, New Delhi -110001

Email ID: cirp.parquetfurnishers@gmail.com

11.|Last date for submission of claims 05.12.2025

12.|Classes of creditors, if any, under clause |[NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.[Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and (a) Relevant Forms are available at:
(b) Details of authorized representatives | https://ibbi.gov.in//en/home/downloads
are available at: (b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
Corporate Insolvency Resolution Process under Sec. 10 IBC of M/s Parquet Furnishers Pvt. Ltd on
14.11.2025(Order received on 21.11.2025).

The creditors of M/s Parquet Furnishers Pvt. Ltd, are hereby called upon to submit their claims with proof
on or before 05.12.2025 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class [specify class] in Form CA.: NotApplicable

Submission of false or misleading proofs of claim shall attract penalties. Sd/-

Abhimanyu Mittal

Interim Resolution Professional,

M/S PARQUET FURNISHERS PVT. LTD

Date: 22/11/2025 IP Registration Number: IBBI/IPA-001/IP-P01870/2019-2020/12893
Place: New Delhi (Authorization for Assignment valid till: 31/12/2025)
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OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
s QMEI‘!'-EJE'- Carporate Office: Kohinoor Sguare, 47 Floor, NG Kelkar Marg, . G Gadsar
Chowi, Dacar {Wast), Mumbei - 400023 |

[Appendi - IV-A] [See proviss Lo mule B (6]
Sale notice for sale of immovable properties

E-Auction Sale Motice for Sale of Immovable Assels under the Securltisstion and Reconstruction of
Fimancial Assets and Enforcemand of Sscurity Inberest Act, 2002 read with provise to Rule 3 (&) of the
Security inlereal [Enforcemenl) Budes, 2002

Mlica is haratry givan e e pubic i genenal end inpadicdar o the Berowen' Co-borower Giaramion Morigagor
Mis Dweriile Express Limded [Borrower), M. Om Prakash Rajgarhia [Diretlor and Gusrsnbar), Mr. Harsh
Vardhan Ra|garhia [Direcior and Gaarantor| and Mre. Anita Rajgarhia {Directer and Guaranfor) thal the
hedow dascribed immaovable properties merdgagedicharged ta the Seaured Credilor, the Physical possession of
which hag bean taken by the aoezed Oibcar of RG] Fackors Limited, tlﬂl"h;l 2 Secured Crednos, Therealer
Criaratssots Recanstrucion Privale Limiled (acing o s capacity as Tnashoe ol Omikarn B3 000202 324 Thost)
hes acqured avire cuftanding debia ing agsns] abowe B Bofmowsnlo-hamonwenEuaranhon. vide
Assigrmet Agraemant dated 26.07 2023 slong wih undarsng 5::::lmll. friom IFG Fachors Limiled, $ha dasorbed
rmvable peaperties Wil be s5d an "As i whera 57 RS 5 whal 57 and “Whateeer Thens 27 and “Wikod
recouns Dasison 00, 912.2025 at 11:00 am bo 12000 piw i last date and Hme for subesssion ol Mos B 0812 2005 by
5l pom ) for reccwary of Rs. 10,24, 86,6221 TRupses Ten Croms Teerty-Four Lakhs Fifty-Sle Thousand Six
Hisndred-and Twenky-Twa Only) &8 on 26.07.2023 Plus Inlerest and Expenes woel, 2707 2023 due ja the
Dmkiara- Assels Raconstnacion Prvale Limeted, Secured Credior #om. abowe mendoned  Bomoraarn
Co-bor e Goaraniars

The BoroawenCo-bomowanGuamnties attention & invited to the prostsion of Secton 138 of SERFAES] Ad
2002 in regpectal e avalaiie o edeem e secuned asse

The description of the Immovatie Properies, Reserve price and the Earnest Money Deposl and knoen
BN BN G2 | 2y BTe 5 Lncay

SPARK MINDA-TOYODENSO

I NDITA

SPARK MINDA-TOYODENSO INDIA PRIVATE LIMITED

Regd. Office: H. IN.KH.NO 293 5/F, Western Marg,
Saidulajab, Gadaipur, New Delhi — 110030
CIN: U30913DL2025PTC453641
Email ID: piyush.goyal@mindacorporation.com

NOTICE

Notice is hereby given pursuant to Section 201 of the Companies Act, 2013 ("the Act"),
that Spark Minda-Tovodenso India Private Limited (the "Company™) intends to make an
apphication to the Central Government, in accordance with the provisions of Section 196
read with Part | of Schedule V of the Act, for seeking its approval for appointment of Mr.
Makoto Sakamaki (DIN: 11254366), a Forelgn national, citizen of Japan, as the Executive

For Spark Minda-Toyodenso India Private Limited
Sd/f

Ashok Kumar Das

DIMN:11254367

Executive Director

.- The puchon will be condecied TMLIKE' heough DARPL 3 approved Ssnios provder M. C-1 ndia Put Lin
Gergaon. £ <Aucton lender dooument coraining onling g-auction bid form, Ceclaration, Ganaral Tarrs &
porckliang al onliee suchion sales are avalnble o websle Moo fwwey Berkeaucions.oom [Suppoert mal G
sunpor i berk EBUCHONS Lom suppor mobie Mo +0 - F209E 24R5026)

2. For any propedy peisbad query of NSpecon ol prapety schadue the interesien peracn may canadt

Iha concemed Suthonzed Officer Prabhat Chandra (Maobile +81 92210 T8203), E-Mail;
Frabbat chandrafBomkaranc comor il addness a5 menlored abovein offios hous during the warking days
4, Ti ther bl of knowdedge and inforration of the Aulhanzed Dificer, B is no inown ancumbrands on any

POy, gwrapt s glalad in the table abosa.
Far delalled berms ardd cordibians of the sle pleaos mier bo the link I::l"r.'ll'idElI I Becurnsd cradior webejbe
I8, hitp: feemkaraarc comdauction. php:
STATUTORY NOTICE FOR SALE UNDER RULE B8] OF SECURITY INTEREST [ENFORCEMENT] BULES, 2042
This notice bs.aksn @ ma ndatory Mohea of Fflaen | 4 jdays lotha Bomowen Guaranions of the above loan acoourt undar
P 305 o] Sacurity Intaras? |Endorcament) Rubes, 20602 &l pros ong o Sssuntaston & Hedonsruclion of Fnandia
Azt and Enforce ment of Sacurity Inbersctae, 2002 informicg $2m aboul hobding of sale threugh Puslic Aucion an
thes abor referred date and bme with the advioe jo edesm the asseds iFso desited by i by paying the il siandiog
dues a5 manaenad heean sbavs along with futther intemst. cost & sxpansas Hl thadate of pavmant. In case of dafaul
iy pavmanl, e propery shafl 5t the aecraton of T Athonzed iMcanSeaired Lradior b2 sold Tregh any ol e
modas g8 preasmibad under Rule 815 ol Sscufity IntereslsErfortament) Rues, 2002
For Omkara Asgets Recorsiruction Pyt Lid.
{Acting in its capacity as a Trusice of Omkara PS5 090H033-24 Trust)
Sell- Authorized Oflcer
iMir, Prabhad Chandra) +31 92210 2B203

Diate: 18.11.2025
Place Mumbal

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insclvency and Bankruptcy Board of India
(Insalvency Resalution Procass for Corporate Parsons) Requlations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M,/S PARQUET FURNISHERS PVT. LTD
RELEVANT FAEI'IEHLAHE
1 "Jamn af rnrpnrara rIPIJ1r-r M5 Farqne1 Farnishers Put, Ll:l
13 B -;|f |n"|;-';|nrahnp |}1 corpoeale delibor 01 021 '-'ﬂ'-:
-".u’hnrrly- under which corporate deltaris [ROG Diathi
nearporated ) regstensd
iCorporate [dentity Mo Lirded Liabdity
entification Mo, of carparata debidor
Adidress of tha registanad oifice and D448, First Flooe, Ajay Enclava, Near Subash
principal oifice {if any) of corpaorate debior |Magar Crossing, Mew Daini- 110018
Ingolvency commeancement date F20e0 (Order received on 21.11.2025)
PEGpELE of Conmporale sebine
Eclimated date of closune ol iInsolventy
|TESDANION PIOCEss
Marma and regisiration nuemiher of fhe
nsafvency professional acting as intzrm
nEspulion pralessionl IBBANEA -00P-POT AT 0201 8- 30201 2883
Address and g-rmall of e nlerim Address: 20EF The What House,
respéution prafessional, as registared with |Sector - 57, Gurganpn, Haryana 122003
the Board Emaill 10: ca.miftalavhi@gmall com
10.} Address and e-miall to be used for Correspondence Address: Osrk Resolution
cimaspandenca with the mbarm Privald Limited, 1049, Sufya Kiran Building, KG
|respeution professional Marg, Mew Delhé-110001, Maw Dedl -110001
Email 10: cirp.parcueturplzherssgmail.com
11, Last date for subméssion of caims 0512325
12, Classes of creditors, If any, under clause  |NA
by of sub-sactan (GA) of section 21,
lascartainad by the inbarm resalition
profess cnal
13.IMarmes of Insolvency Professsnals
Wdentifiad 1o &t as Autbarised
\Representative of creditors In a class
|{ Thrie nderes for tach ciass)
14.2{a) Relevand Formes and
(&} Details of zuthorzed represaniatives
are gvailable &l
Ralice i herekry e that (he Malional
Carperate Inscévency Resolufion Process under Sac.
T4 11, 2025 Ordar regaivad on 21 11.2025)
Thecrediboes of MYs Fangued Furnishers Pyl L, ane fecedy called upon o subme their claims i prood
on or pefiore 05,12, 2025 to the intanm resciution professions 2l the sddrass mentioned against entry Ma,
i,
The lngnesal cradiloes. shall submil teir Saims with proo! iy e=ciranic means ohly, Al ofer chedhon
may submitthe caims wilh grocd in persan, by post or by aleciroric means
A firancial creditar balanging 1oa dass, &= Isbad agaimsl the endry o, 12, shal indicaba its choice of
authcmised reprasentadeng (ram amang [ thres insakency prolassionals isted agqairsd entry Mo, 13 o
act as sutharsed represantative of the dass [spacsy claga] in Farm CA - MatApplizable
Submission of Talsear misleading procls of claim shall sfiracl panalias, Sl
Abhbmanyu Mittal
Intarim Resalufion Professional,
WIS PARGUET FURNISHERS PVT, LTD
IP Begistration Numbes: IBEIIPA-001/1P-PO1ET 0201 8- 2020112893
[Authorization for Assignment valid 1l 31/112/2025)

L7450 1995PTCOR4 535

13052026

Mamea: Abhirmanyu Miftal
IB8I Regn. No.:

() Aelevant Forms are available al
héfp:ibbigowv indenhome/downioads
ikl WA

Cormpany Law Trbna has ordeced he commencemant of 2
10 [BC of Mz Peroguel Furnishars P, Lidan

Ceabe: Z2M112025
Place: Mew Delll

HINDUJA HOUSING FINANCE LIMITED

Registered office ai 27-A, Developed Industrial Estate, Guindy, Pt
Chennai - 600 032, Tamil Nady, E-mail ; auctionhindwahousmglinance, com [
Coatact Promod Chamd: 93903 38759 | Me Vartul Pandii: 9627074548

Demand Hofice under Section 13[2] of the Securifization and Reconstruction of Financlal Assefs
and Enlorcement of Securlly Interest Acl, 2002 Whemeas The undersigned being the Autharized
(Hficar of Hinduja Housing Finance Limiled (HHFL) urdes the Secuization and Reconstruction of
Financial Assets and Enforcemend of Security Inferest Act 2002 and in exercise of powers confarrad
undier seclion 13{12) read with Bule 3 of the Security Inlerest (Enforcement) Fules 2002, Demand
Natica(s) ssued by the Autharized Officar of the comgany to fhe Borrowear(s) [/ Guaranbar(s)
menticned heredn balow 1o repay he amount mentioned in the notice within 60 days from the daie of
receipt of the sakd notice, The bormower having failed to repay the amaunt, notice s hessby given 1o e
Buarawer[=) MGuarantorghand the public = genaral that the undersigned has taken possession af the
property described herein below in exercise of powers conderred an bim under Sub-Section (4 of the
Section 13 of the sakd Act read with Rule B of the Securiy Inferest Enforcément rules, 2002, The
barrpears attandion is invitad to pravisions of sub —section (F) of saction 13 of the Act, inrespeat of
fime awvailabiz, to redeem the secured assets. The borrower in particutar and the public in general are
ferehy Cautsaned not 1o ded with e praperty and any dealings with 1 property will e Sehject o the
chargeof HHFL for an amound as manticned banain dnd er with mbenast thersan,

LAN | Borrower(s) /Co-Borrower(s) / Guarantor(s) / Address | Demand Molice
DL/BLY/BLIK,/AD00000341. 1. Mr. Parvej Alam 2. Mrs: Rihana Rihana. REERREIEE TR
Khurara Sherkot, 0, Bijoos, Primary School, Urban, Bijnor, Utiar EELEARECE.
Pradesh, India - 246747 | NPA Date: 05-11-2025 | Description Of IR Sl
Properly: A House Bearing Municipal No. 630/ Admeasuring Area BETIRRERERTES)
30,19 5q. Yards lLe. 25.25 5q. Meters., Silvated Al Mohalla Kherada Town Sherkot
Pargana & Tehsll Dhampur District Bijnor. Boundaries: - Easl : 6 Feet Wide Road, West
House Of Babu Rakeab, Morth : Par O Mustakesm, Soath - House DF Liyakal

DLBLVCHPR/ADDOOOOOST. 1. Mr Ankush Esmar 2. Mrs. Kamlesh
Kamlesh. HMasanpur Billoch Gehavarjall, 0, Hasampur Biloch IR
Gohavarjail Neorpur Bijsor, Tempal, Rural, Chandpur, Utlar Pradesh, BELUBEENR
India - 246734 | HPA Date: 05-11-2025 | Descripiion Of Property; A Residential Plot,
Admeasuring 179.07 Sg. Meter, Parl DI Khasra No. 66, Situated Al Village Hasanpur Billoch,
Pargana Budpar, Tehsil Chardpier & District Bijnor. Boundaries: - East ; Plot Of Dharamwaer,
Wes1: 16 Feel Wide Road, Morth : Plot Of Dharamveer, South ; 10 Feet Wide Road
UP/KNP/MRUT/ADOODDDZ2S & UP/KNP/MARUT Anoaoo071a. 1. mr. JIEE ] -2025 &
Ramathvar Dayal 2. Mr. Abhishik Dayal. Salem Chand House Ho.226 JRUEREAL LR
Jatav Gate Meerut City Uttar Pradesh 250002, Jalav Gate, Palice LERL 11-11.2025
Chowki, Urbsan, Meerut, Uttar Pradesh, India - 250002 | NPA Date: 05-11-2025 | Descriplion
01 Properly: A Residendial Flal In 3rd Floor Ne.-8, Admeasuring Area 5435 5g. Molers,
Congtructed On Plod Mo, 10 & 11, Khazra No. 1908, Situated At Jagannath Puri Tp Magar,
District Meerul. Boundaries: - East : Property O Others, West ; Stairs Then Rasta 40 Feet
Wide, Narif - Flal Mo, 10, Sowth ; Property OF Kamsal

UP/ENPMRUT/AODOD0B0ST 2. 1. Wy, Gajendra Gajendra 2, Mr. Lakshmi IR R R
Lakshmi, 29 Babu Mistri Vali Gali, Padam Pura, Meerut, Urban, Meerut, SUCRERA L Sl
Ltar Pradesh, India - 250002 | NPA Date: 05-11-2025 | Description 0f REXLRRERRE1F37
Property: A EW.5 House, Bearing Humber 2c-424 & 2¢-425, Measuring 24.99 5g. Maters =
24.99 5q. Meters., Situated At Sector-3, Yojna Number 10, Madhavpuram, Meerul
Boundaries: - Easl : DB.33 Melers/house Mo, 2c-423, West | 0B.33 Melers) House No. 2e-

426, Norih: 6 Melers/razta Meter Wide, Soeth ; B Meter/horze Bo. 2e-433 & 2c-434
11-11-2025 &

LIP/KNP/MAUT/ADDOODT163. 1. Mr, Umezh Singh 2. Mrs, Kusum Davi. £
Jiwana Guliyan Baghpat Barawt Uttar Pradesh, Meerut, Shiv Mandir, JLESRERENE AL
Semiurkan, Meerul, Uttar Pradesh, India - 255006 & Tej Vikar Rohta Road REXLRBE R EF7
Meerut, Maerul, Shiv Mandir, Samiurban, Meeru, Uttar Pradesh, Indjz - 250002 | NPA Date:
(5-11-2025 | Descriplian D!Prupww:nﬁeﬂnamlal Plot, Which Is The Western Parl DI Plol o
25, Measuring B0 5g. Yards Or 41.80 Sq. Meters, Gonsisting 01 Kkasra No. 249, Situated At
Village Khadauli, Pargana, Tehsil & District, Bowndaries; - East : 21%plot 0F Mahaweer Singh,
West: 21!/ part 01 Plot Mo, 28, North : 21,42 part OF Plot Mo, 26, South : 21,4227 Wide Road

UP/KNP/MAUT/ADOD001258. 1. My, Satish Kumar 2, Mr. Nila Devi. LSRR
Khanupur Mansoorpur Muzaffarnagar, Urbam, Muzaflarnagar, Uttar JEUESERD LIS
Pradesh, India - 251203 | NPA Date: 05-11-2025 | Description Of EEXLREEREIFT
Fraperty: A Residential House Measoring 99,22 5. Yards Or 82 96 Sq. Meters, Consisting O
Khasra No. 29, Sluated A1 Abadi Village Khannopur, Pargana Khataull, Teksi Khataull,
Disfrict Muzaffarnagar. Boundaries: - East @ 38 house OF Smi Munni, Weasi - 38"/plof Of
Swdesh, Norih ; 236"/ khet Dudahed Walo Ki, Sauth : 23'6"/11 Wide Road
UP/KHPMRUT/ADDB0D2439. 1. Mr. Ramkichan Ramkishan 2. Mrs. Kunta RS R rs g
Dwevi. Sisali Garh Road Meenut, 0, Meerul, Urban, Meeruf, Ublar Pradesh, .H'.E' E.TE.[I'."EI.-- _
Inia - 250004 | NPA Date: 05-11-2025 | Description 0f Property: A EEXLRREARETES
Residential Plot Measuring 50 Sq. Yards Or 41.80 5q. Melers, Consisting Of Khazra Mo. 519,
Situated Al Village Sisoli, Pargana, Tehsi & District Meerut. Boendaries; - East: 13' 6" 14' Wide
Foad, West: 19" 2°/1and 01 Shiv Kumar, Morth : 37" Plot O Kuthi, South ; 36 3" house 0 Smil Kamla
LIP/KNFMRLUT/ADDODO2508, 1. Mr, Tarun Yaday 2. Mrs, Chanchal Devi 3. AR RS e
Mrs. Sunila Yadav. 120 Baghpal Road Kishanapura, 0, Meerl, Urban, LTSSl
Meerut, Uttar Pradesh, India - 250002 | NPA Date: 05-11-2025 | Descripfion BEA00m B WErd1 43
04 Property: A Rezidential House Magar Nigam No, 155/1, Measwring 60 5q. Yards Or 50,16 3q.
Meters, Silualed Al Kishanpura, Baghpal Road, Meerul, Boendaries: - East: 30%plet 01 BRaratkal,
Whast : 30 house 0 Kally, Horth - 18" House O Sh. Chamankal Kewat, South - 185 Wide Road
The Borrawes(s [ Guaranion’s i particular and the pubdic in generdl &= haraby cautsanad nal fo daal
with the property-and any deafings with the property will be subject to the charge of the Hinduja
Housing Fnance Limited, for anatave-mentioned demarded amount and further terest thersan.
Flace: Mesrut Date : 22.11.2025 80 Aathorised Oficer- Foo HINDUJA HOUSING FISARCE LIMITED

SALE NOTICE FOR SALE OF
IMMOYABLE PROPERTY

APFENDIX- IV-A
[See proviso 1o rale & (G)]

DESCRIFTION OF THE PROPERTY Reserve Price | END Director of the Company for a period of 3 years effective October 1, 2025.
Basement [admeasunng 280 =q. vards), Partian D, Municpal Mo, 11054, Rs Rs
Ward Mo. %IV, Khasma Mo, 15871, Biock D, Shidipura, Darrwatan, Karol 3 A
Bagh, NewDelhs 110005 e
Bacond Floor (admeasuring 222 sq. yards] Porion D, Municipal Na Gt
11059, Ward No: XIV. Khasra o 15871, Black D Shidipurs, Dariwalar, | ¢ 54 E.f 00al- |12 1%%.3[”. Foce . N
waral Bagh, Maw Delhi 110005 Y ¥ Date :MNovember 21, 2025
Date of E- Auction 049.12. 7025 at 11.00 AM
Minimum Bid Increment Amount Ra_10.000- @  |HINDUJA HOUSING FINANCE LIMITED
| i e : % L
.ot Sl bt o i HINDLLIA Corperats OMfice at 167-160, 2nd Floor, Little Mounl, Saidapat, Chennai —
Last date and fime for submission of bid botter of | 08.12.2025 by 5:00 PM HOUSING FINANCE 600015, E-mail ; auctioni@hindujahousingfinance.com
B e T TORY R _ ~ Contacl No: Prem Lata 82871 20878 & Arun Mohan Sharma - 8800898999 S
Status of Passession Physical “E-Baiciinn Saks Nodice ar Sae of kmmevable Assats Lmoer e Sacuriizaban and Reconstruction of Firancial Assets and Enforcament af Security Inlerest
Kmown LiabliiesEncumbrances Mot Known At 200 (hersnatbar ralened o as “Che Act”} read with prossse o Role 8(6) ol Securily imMeresl {Emlonrserment) Rules, 2002 (hereinal e selermed (a5

‘the Fulez®). Notice is heraby given to the public in general and in particular to the Borrower(s) and Guaranior]s} that the below-described Immovable
progerty mortgagedchanged to the Secured Craditor, the possession of which has been taken by the Authorized Officer of Hinduja Housng Firance
Limited (Secared Creditor) having ibs Garporate Dffice at 167-169, 2nd oo, Lilts Mownl, Saidaget, Channai — 00015 and oae of i85 Branch tices al
F8, Firsl Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad - 201018 will be sald on “As ks Where i5", “As is What is” and
“Whatewer there is” basis on the dates mertioned below for reafization of the amount cue to the Secured Gredsor from the barmowers and quaraniors.
Thasasawill be dene by the Autharizad Mficer throooh e-aection platfarm provided af the wabsite-hHps:wee bankesuclions. camy.

INSFECTION DATE : 19-12-2025 | EMD LAST DATE ; 20-12-2025 | E-AUCTION DATE - 21-12-2025 | BID INGREASE AMOLNT Rs, 10,000,
(LT BT R R R B T T R ETETE T Demand Mofica Dade & Amopnt; 24.05, 2025 Reserve Price Rz, 4360653, -
DL/SHL/SHLM/ADDDD0O253 & Rs. 3642064/ a5 on 24.09.2025 Earnest Money Depasit IEl|1IJ| H, 436065/ -
1. Mr. DIMESH TILAK 2. Mrs. DILJEET KAUR [ate & Type of Possessio
aymbalic F'u's“l.f'..ltln
Deseription 4 Property; Second Floar (BIG) (withiroaf rights), hawving Super area meagiering 63,88 Sg, Mis., Builton Phat Na, 37071 8-21019, sifuated
at Sacior-3, residential cobomy Yalshall, Ghaziabad, Tehsi and Distl, Ghaziabad, U.R Eazt-Bullding Entry Plot No. 1000-03/Fleor Entry
OL/A0PBEDAP ADDOOOD344., Demand Modice Date & Amownl: 25.07.2024 Heserve Price RS, 1,865,345/
k] 1. Mr. CHANDA CHANDA 2. Mr. MAYA RAM & Rs. 1259698/~ a5 on 25.07.2024 Earnes! Money Deposit (EMD) Rs. 186534/-
Total Duiztanding Rs. 1217444/ Date & Type ol Possession: 28.05.2025 & Phyzical Possession
Desgription Of Property: Plotno k-1, Area measuring 37,75 5. yards comprized in khasara no 169 siluated at garima garden, pasonda pargana lonj,
Ghaziabad Uttar pradeshpin-201005. Easl -150L. Road West -Other Property Norih -Plot Pardeep South Plol Ashok
DL/MNA/NANR ADDDOODDZS & Domand Molice Dale & Amoeni: 24.08.2024 Reserve Frice As. G2E0625
o GO/CPC/CPOF/ADODDOZIES & Az, 4703886/ as on 24.08.2024
W 1. Mrs. DEEPA ASHOK 2. Mr. ASHOK KUMAR

Total Dutstanding As. JB06301,-

z = = Dake & Type of Possession: 25.03.2025
] £ =, 5391583/- :
Tofal Dutstanding Rs. 5391583, Physical Possession

Description 01 Property: “Freehold Residential House No. 147 admeasuring arca 300 sq. yd. lalling under Khasra No. 2554 situated al Mohan Nagar in
Villape Kacheda Tehsil & Disit. Ghaziabad (1f.F) East; Mber's Property West: Plot of Yazhpal Morih; Flobof 8 aipalSouth-0, It wide Gali®
DL/EPRAJAIT/ADDDDDOISS, Demand Holice Date & Amoent: 28.10.2024 Reserve Price Rs, 470,506/ -
£ 1. Mr. RAM BABU SINGH 2. Mrs. RANI DEV| & Rs. T85530/- as on 28.10.2024 Earnesl Money Deposil (EMO) Rs. 47051/-
Tolal Dulslanding As. 835341/- Date & Type of Possession: 20.08.2025 & Physical Possession
Description Of Property: “Residential Flat no. E/671, EWS Ground Floor (TS) without roal rights, area measuring 19.53 Sq. Meters, situated at
Wandgram, Pargana Lani, Tehziland Disf, Ghazizbad, U.E East: Stairs West FlatNo, E6 T2 5auth; Dthers Property South; Endry of Property/Road®
o= L T e O T T U Dherand Modice Dade & Amouwnt: 26.02.2025 Reserve Price Rs. 1,720,773/~
5 KUMAR VERMA 2. Mr. PRIYA VERMA & Rs. 555015/~ as on 26.02.2025 Earnes! Money Deposit (EMD) Rs_172077)-
Tolal Outstanding As. 542216,- Date & Type ol Posseszion: 28.08.2025 & Symbolic Possession
Description OF Property; “Plot, area meazuring 50 sq. yds, i.e. 41.80 sq. mir, out of Khasra Ho, 862 min, situated ai Village Mohamadpur Dedha,
Colany known as Delence Calony, Ward No 4 (Mew) & 14 {01d) Murad Nagar, Tehsil Modi Nagar, Nagar DisiL Ghaziabad [U.P). East-Road 12 F1L Wide,
West -Land of Anup Singh, Morth -Field of Surajmal. Souih- Plol Samjbala”
OL/DEL/LXND/ARBDOOTB0E & Demand Mollee Date & Amount: 26022045 Reserve Price Rs. 2,709,175
CO/CPC/CPOF/ADIDO03046 & Rs. 2353303/~ a5 on 26.02. 2025 | Earnest Money Depesit (EMD) Rs. 270918/
1. M. BHANU PRATAF BINGH S Date & Type of Poszession: 28.08.2025
2 Mrs. POOJA MISHRA & Mrs. PODJA MISHRA L 1Tymhuuu Possession
Description Of Praperty: "Freehold Residential Entire Plotno. 12, measuring 630 Sq. FL or Say 58,53 5. ML, Pertaining lo Khasra no. 2508, siiuated
in K. V. Homes, Village Shahpur Bhameta, Pragna Dasna, Tehsil & Distl, Ghaziabad. East: Vacant Plol Wesl Entry of House,/Raad 16 Ft, North: Read
16 FL South: Vacan! Plal”

OL/NDP/NDPH/ADDOOBODTT. 1, Mr SUSHANT Dt R LN E R P Reserve Price Rs. 1,853,538/-
SUSHANT 2. Mrs. MANU BHARTI & Rs. 1095211/- a5 on 18.03.2025 | Earnest Money Deposit (EMD) Rs. 188
Total Duisianding Rs. 1149515/~ Date & T-,. |J-* ol Passession: 07.09.2025 & Symbalic Possession

Description Df Property: "Pvt Flat Mo, 305 on 3rd Floos with raof rights area measuring 585 sqit Bullt Upon Plot Mo, 57, 58, 59, 74, 75 and 76 area
mazswring §35 sgyds parl of Khasra Mo. 543min situatad al Village Dasna Enown as Flara Enclave {Indragadhi), Yrindavan Residency Paragna
Dasna Tehsil and District Ghazlabad, Uitar Pradesh, East: Other FlabPlol No, 55-56 and 57 West: Other Flal'Plot No. 60-61-62 and 73 North ; Rasta
25fi Wide South : Ofher Flat'Rasta 25/ Wide"

DL/MNRNANRADDOODDTES. 1. Mr. Jogendra

Demand Nolice Date & Amaownt; 28.04.2025 Reserve Price Rs. 1,830,195/

] Kumiar 2. Mr. Hasish Chandra & Mrs. Reena Reena [k ar Lk LR Earnes! Money Deposit (EMD) Rs. 183020/~
Total Duistanding Rs. 1024904/- Date & Type of Possession: 07.09.2025 & Symbalic Poszesshonian
Description Of Property; "Froperty area measuring 46,17 sqyds part of Khasra No. 448 situated at Village Dhukna Paragna Lami Tehsil and Digtrici

haziabad, Uiar Pradesh, . Easl-0thers Wesl-Rasta 150 Wide Narth-Plol ol Seller South-0ihers"
i R TR R ST Tl [T LR R I D e Demand Molice Date & Amownt; 28.04 2025 Reserve Price As. 28TE426)-
RAGHAV 2. Mrs. PREETY RAGHAY & Rs. 2554652/ as an 28.04.2025 J Earnest Money Deposit (EMD) Rs. 287843/
Total Duisianding Bs. 2557305/ Dale & Type of Passession: 25.10.2025 & Symbelic Possessianion

Description Of Property: "Residential Plot admeasuring area-55 Sq. Yards Under filling Khasra No-60, Situated in Village Saddig Nagar Pargana-
Loni Tehsil& District- Ghazishad (LR} Morth-Easl: House of Ranjil Nerth-West: Enlry of Property'Road Sooth-East ; others proparty Sauth-
West: House of Ranji”®

GI/GNRGHRN/ADDOODO410, 1. e, VINAY

Bam:nd Holice Dale & Amownl: 28.04. 2025 PE[PII.IP' Frice Bs. 1,965, "'1 3=

10 VINAY 2. Mrs. SUPRIYA KOTHARI & Rs. 1937112/~ as on 28.04. 2025 ‘Earnes! Money Deposil {EMD) Rs. 196534/
Totzl Nutstanding Az, 207958, Date & Type ol Poszession: 07.09.2025 & Symbalic Possessionion

Description Of Proparty: *Flat Mo, SF-01, Second Floor, without roof rights, LHS MIG Flat. area measaring 59.92 sq. meters, built on Ploi Mo, H-103-A,

Block-H, Parl of Khasra Mo 1474, Sduaded al Balaji Enclave Village Raispur, Pargama Datna Tehsil & Districd Ghaziabad, (LR} EAST :

Entry/Stair/Road WEST : Dther Plol NORTH: Unil Mo, 5F-02 Road SOUTH Other Property”

DL/HCU/MOIU/ADDDOOT482. 1. Me ADESH  QUaEDRGE = ERELR T T R ]
| TOMER 2. Mr. NIKITA TOMER & Rs. 1624119/~ a5 on 17.06,2025 Earnest Money Deposit (EMD) Rs. 166528/~
Tatal Duisianding Rs_ 1611602/- Date & Type of Pos n: 09,04 2025 & Symbalic Possessionion
Dezcription Of Property; Flai Mo, 5F-2, 8econd Floor, (RHS) Plot No. 14, Khazra Mo, 1534, Sileated at village Raizpur Colony Enown 8z Krishna Kunj
Colony, Ghaziabad, tar Pradesh, 201009, Eas1-Rasta 1B/ WestPlotMo-23 and 24, Norih- -plal Me-128, Seuth- Rasla 220 Wida
GECHP/CHPL/ ADDDOOOOTO. 1. M. MOIN Demand Mofice Dale & Amownt; 17,06 2025 Rasarve Price As. 2"" ga90/-
Fa SALMANI 2. Mrs. YASIMA VASIMA & Rs. 1542525/ - a5 on 17.06.20
Total Guistanding Rs. 1626028/ Date & Type of Passession: 049.09.2025 .ﬂ"&uym h-'IIH: F'-I:IE sessionion

Dezcription Of Property: *Plof No. 76, Ward No. 11, arca measuring 530 zq. fL I.c. 58.53 sq. meters, oul of botal area measuring 0.05852 Heclare,
comprised of Khata Mo, 03324, Khasra Mo, 1110, situated inthe revenue estate of Village Dasna, PaDasna, Tehsil & Distt Ghaziabad, UP; Eazi-Ploing
ThWest Platna 77 Morth Land of Ishag South 18 Hroad”

TR DD D o W T T AT Demand Motice Date & Amaont: 18.06,2025
13 2. Mr. PRIYA RANA & Rs. 956557/ as on 18.06.2025 Earnes! Money Deaosit (EMD) As. 108374/
Total Guisianding Rs. 1004481;- Date & Type of Possession: 15.00.2025 & Symbalic Possessionion

Description 0 Proparty: *Freahold Residenliad Two Storey House Parl ol Plel Mo. T2, land arco measuring 25 5q yards, ie 2008050 meters, oulafland
area measuring 50 sq. yars, comprised of Khasra Mo 122 min, Situated 21t Rama Vikar, Village Brahampur alias Bhogera, Pargana Luni, Tehsil and
Dizlrict-Ghazighad, UP Easi-Road 10 i West -Diher Flot North-Plod of Banjay Soulh- Dihers Plof

DLOLS/OLSD/ADOOOODERS. 1. Mr. ARAD Demand Holice Date & Amouwnt; 08.07.2025
(L}  HASAN 2. Mrs. RUMANA PARVEEN & Rs. 1128854/ - a5 on 08.07.20:5 .
u'l'nl:ﬂl uum:ndlﬂu Hs 11??&31 i Date & Type of Possession: 26.10. "'[I'?E & Syrn belic Possessianion
nmrlullun 0 F'mpﬂl'l'l"“'a Residential Fial No. 5.F- 2, (RIGHT SI0E), Second Floor (L.LG TYPE, WITHDUT ROOF RIGHTS), SUPER COVERED AREA
45,98 Sq. Mirs, Plod No, G-23-8, Khasra No, 1548, Shwated Af Keshav Kunj Colony, Village: Raispar, Pargana; Dasng, Teshil And Dist-GHAZLABAD
{U.P)EAST: RASTA 18 FT. WIDE. West: Property 01 Pratap Singh, North: Plod Mo. G-23-¢, South: Plol No. G-23-a,"

Mode Of Paymend ;- AN payment shall be made by demsand dralt in favour of Hinduja Kousing Fisance Limiled payable # Gharizhad or through RTGS/NEFT
Special Insiructions Caution: lFuIdInu In the 12s1 minut cands should be avolded by the bidders in their own Interest. Nedther Hinduga Hﬁlhlﬂu
Finance Limited nor the Service Provider will be responsibie lor any lapses/ailure (Infermed faidure, Power failure, elc.) on he part of the bidder in such
cases. In ordar fo ward off sech conlingenl silualion, hidders are requesbed lo make all lbe necessary arrangemanls alernalives such as back-up
peower supply and whatewer alse required o that thay are abla o circumeent such sBuation and are able fo participate in (ke auction suctessiully.

TERMS & CONDITIONS OF DHLINE E- AUCTION SALE: - 1. Tha Property is being sold on “As is Where is7, "As is Whatis", "Whatever there ig”
and Withoul Recourse™ basis. A5 sucl sade 13 withaut any Kind af warranfies & indamnities. 2. Particulars af the groperty/azsels (viz. edent &
measurements specified in e B-Awction Sale Motice has tesn stated ta the best of the information of the Secered Creditor and Secured Creditor
shal nat be answerable for any error, mis-statement or omission. Acival extani & dimensions may differ. 3. E-Auction Sale Natice issued by the
Gecured Credifor is an invitation tothe gensral public fr sabmit their bids and the $ame does nat constitte and will nat be deemed io constitte any
cammitmignt o any répraséniafion on tha part of the Secured Creditos, Inferested biddears arg advised to peruse tha tle deads with the Securad
Craditar and 1o conduct awn indepondent engquiries/due diligence abaul the litle & prezoent conditivn of e progerby/assats and claimsdues
affecting e property Beare submission af bids. 4, suctiondbidding shall anly be ihrough “oniing elgctranlc made” roegh he website
auctioni@hindijahcusinglinance. com and https:whww. bankeauctions comy Or Auctlon provided by the service provider G India PNT LTD, who
shall arrange & coordinate the entire process of auction throwgh the e-auction platform. §. The bidders may participate in e-auction for bidding from
{heir place af chabce. Infernet connectivity shall have 1o be ansured by bidder himsalf. Sacured Credion'secvice pravider shall pod be hald
respansinhe fos the inbarnat conneélvity, nefwark problams ewn systom crash, powear ailure olc. B, Far delails, help, procadure 2nd anline bedding
o e-auction praspective bidders may contacl the Service Provider C1 INDIA PYT.LTD. 605A, Add: C1 INDIA PYT.LTD. 3rd Floor, Plol No.6B
sector-d4, Gurgaon, Haryana-122003, (Contact Person: Mithalesh Kumar, Phone No. 7080604466, Email: delhi@ctindia.com , Support
Mokile Number:-T291981124/1125/1126). 7. For participating in the e-austion sale the mtending bidders should register their name at
hitps: wwsbankeawctiong. com/ and aucliongahindugabousingfinanca.com well in @dwance and shall get the usarid and password. Imending
Bidders ane advised o change anly (e passwoerd mmedialely upen recelving I from tha service provider. 8. Far participating in e-auclan,
intending bidders have to depasit a refundable Earnest Money Deposit(EMD) | e.10% OF BESERVE PRICE {as mentioned above) shall be payable
by interested bidders thraugh Demand DraftNEFT/RTGSIn favor of " Hirduja Housing Finance Limited. 9. Tha intending bidders shodld submit the
by filled In Bed Form (fnrmat available on hiipsJeeww, bankeauctions.comy’ and auctioni@hinduiahousingfinanca. com along with the Demand
Deaft remitiance towards EMD in a2 sealad cover addragsed 10 1he Aulthorized Qfficer &t Hinduja Bousing Finance Limated , 78, First Floon, Mahalaxm
Medro Tower, Seclar 4, Vakshali, Ghasiabad - 200009, The 2ealed coves should be super seribed with “Bid for particigaling in E-Aucan S8 in e
Loan Accaunt Number [as mentioned above] Tor the property (as mentloned-above). Tl Alter gxpiry of the [ast date of submizsion of Sids with
EMD, Authorized Qfficer shadl examine the bids received by him and confirm the details of the gualified bidders {who have quoted their bids overand
aboye the reserve price and paid the specified EMD with the Secered Creditor) to the sarvce provider C1 Inidia PAT LTDH0 enable them o 2liow only
those bidders taparticipate in the ealine inlar-s2 bidding/auctian proceedings at tha date and fima mgnlianed in E-Ruction Saladatige, 11, Inar-5e
bitdding among the qualdied bidders shall skart from the highest bid quobed by tha qualilied biddess. Duringtha process ol infer-5so badding, thare will
b urtllrmdled extenzion of “10° mikuies each, e the end time of e- aucilon shall be auomatcally gatended by 10 finutes each Ume I bid i5-made
within 10 minutes from the last extension, 12. Bids once made shall not be cancelled or withtrawn: All bids mada fram the user d given to bigder
wisl be deemed to have baen made by bim alons, 13. lmmediately wpon closure of E-Auction proceedings, the highest bidder shall confirm the fingl
armpunt of Bid guated by him by E-Mail both to tha Authomizad Dficer on his mail il and the Sarvica Provider for gatting declared as successiol
Laddier i the E-Auchion Saba procaedings. 14, The 2uccassiul biddes shall imrmediatoly e an the 2ame day arnollater (han nexd working day, as the
Case may De, pay 3 depsit of Dwenty Tivg pes cent, of the amount of the sale pece, Wikoh 1S inclusie of garmest money deposded, if-any, 10 the
Autharized (fficer conducting the sate. The balance amount of purchase prce payable shall bz on or before fifteenth day of condirmation of sale of
the immpvable property, 15 In case of defaudt in payment of above sfipulated amounts by the successiul bidder/auction purchaser withip the
stipulatad time, tha sale w II:-P cancelbad and the amount alraady paid [Enclisding EMD) will ba forieded and the praperty will bé again pufto sale 16.
Al e request of the successiul biddee, o Authorised Ciicarin his absolule diseration may grant urther e writing, lor degosiding the balance
of the bid anwount. 17. The Successlul Bidder shall pay appScable TOS fautof Zale proceeds) and submit TDS certiticate to the Autharised oificer
18, MunicipabPanchayal Taxes, Erectricity dues {{ any) and any other authodties dues (& any) has to be paid by the successiul bidder before
iszrance of tha sale cartificate, Bids shall ke made taking into conssderation of all the statuiory dues pertaining to the properiy, 19, Sata Cectificate
wiill bi issiead by the Authoriged Dificear i favour of the successful bidder only wan depasil of entiva purchase price/bid amount and furrishing the
macassary prool in respect of payrmon of all Laxes'charges. 200 Applicablo begal charges Tor comeyance, stamg duly, reqistration chafges and
other incidental changes sh be borne by the auction purchasar 21. The Authorized officer My posipone camgel [rIEf ALction Sale e mngs
without assigning any reason whalsoever, Incasathe E-Auction Sale scheduledis postponed 10 & [a1er date before 15 ¢ays from the scheduled date
of sale, it will be displayed an iha websie of the service provider. 22, Tha decision of the Authorized Officer is final, binding and unquestionabls. 23.
All biddars wha submitted thea bids, shall be deamed to hawa read and undarstood the 1gems and candilions of tha E-Auctian Sale and ba bound by
thier. 24. Far further details and guenes, please contact Authorized Ofices, Mr Arun Mohan Sharma, Mobiie Mo. BEDDESB%A0, Prem Lata
BZ2871 20978 a1 branch office a1 Hinduja Hoasing Finance Limited, F8, First Floor, Mahaiazmi Metro Tower, Sector 4, Vaishall, Ghazabad -
2010149, 26. This Is also 15 (Filleen) days’ notice 10 the Borrowes Mo tgaporGuarantors of the abowe sald loanaccount purseant to ruke BiG) of

Reseree Price As. 1665279/

Raserve Price Rs. 1083735/-

Gecurity Interest (Enforcemsant] Rules 2002, abowt holdieg of awction saks anthe above-mentionad date/place
Place; Ghaziabad Date : 221172025, ad/- Authorised Dfficer -

HINDUJA HOUSING FINANCE LIMITED

Earnesi Money IJEEsiI (EMD) Rs. 626063/

epaper.ﬁnanﬂ'taiexpress.mn'.. .

@y HINDUJA HOUSING FINANCE LIMITED [Batriitiiiislbiamsiy

Corporate Office a1 167-169, 2nd Floor, Little Mounl, Saidapel, Chemmal -
B00015. E-mai : avclionihindujzhoutinglinance.com

APPEMNDIX- IV-A
[See proviso o rule 8 (G)]

Ariin Miham Sharmia - BAO0BI8999 | Brajesh Gupls - 8881189541 | Alok Kumar - 93159591685 | Abhijes! Kimar Rai - 9131485773

HIPILNLL
HOWUSIMG FINANCE

E-Auction Sale Motice far Sale of Immavable Assels under the Securitization and Reconstisclion of Faancial As2els and Enforcernent of Secuny inbenest
AL, EUUEI:l‘-“r-"l"lﬂli"'rrﬂft-rr-"ﬂﬁli]E-"I‘EFIIﬂ' s redd it provis oo Bule Big) o the SEE-Jlﬂ!.l Inferast (Enborcement) Bules, 200 | e inatter refessed inas
“the Rukes"). Wotice is hereby piven to the pedlic in Jeneral ana i particitar to the Bomowesis) and Guaraatoris) that the bespw-gescribed immovable
property morigaged changed bo ibe Seoured Creditor, the possession of which has besn faken by the Authorized ORicer of Hinduja Housing Fnance
Limitad (Secured Craditor) havenits Carporade Dffice at 167-1659, Pnd Foc, Littka Mawnl, Saidapet, Channai — 600015 and one of ils Brapch Offices al
F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad - 201079 will be sold on “As is Where is”, "As ks Whal is" and
“Whatewer lhere is" basts on the dates mentioned below for reaizason of the amount dise o the Secured Crecios from the boerowers and quarantors. The
galewill be dome by the Aathorized Dificerthrough e-auction platicem provided stthe website:hips. !.' anKEFUCID0S, STy
INSPECTION ONTE ; 32-Dec-25 | EMD LAST DATE : 24-Dec-25 | E-AUCTION DATE ; 26- I]er 25 | BIO INCREASE AMOUNT Rs. 10,000,
I B TR WS ST TR AN TR TR (B - Demand Matice Date & Amount: 28-Jun-24 Heserve Price Hs. 23,97 600/«
DL/KAB/KRBH/ADDOD0O366. T As. 14,37,905/- as on 21-Jun-24  [Earnesi Money Depesit [EMD) Rs, 2,39, 760/~
1. Kr. MURARI CHHOTE LAL : y SRR Dala & Type ol Possession: 29- Oct-24
2 Ms. LaxmiMurari Total Dutzlanding A=, 12057394/- Phyzical Passession
Descriplian Of Praparty: Recidential Plof of Land araa measwring 60 Sq.Yards ie. 5016 5g. Melers, comprized of Khasra No. 214, Situated al
Christizn NagarBagu, Inthe revenue esiate of Village Mawai, Pargana-Loni, Tehsil & District Ghaziabad, (U.E}, Baunded as:, East- Plot of sanjay,
Wesl-Plol of Munesh, Morth - Passage 31U, South -Dthers Properly
[ W R T R I A = Demand Mofice Date & Amaunt; 24-Apg-24
¢l Singh 2. Mr. Manish Kumar & Ms. Kiran Devi & FAs.19,07.064/- 25 on 21-Aug-24 Earnest Money Depasit (EMD) Rs. 1,73,570/-
Total Dutstanding Az, 2167269/ Date & Type of Possession: 30-Dec-24 & Physical Posseszion
Descriplion Of Property: Third Floor MIG Flat no. T1-01 (without roof rights) build up on Residential Plet No. 26 (Nagar Nigam No.528). area
measuring 50 5g.mis. Siwated at Shyam park Main. in village Sahibabad, pargana Lond, tehsil & Disl. Ghaziabad U.P, Bounded as: Eas! - Road
wesl - Flat Eniry/Stairs/Flal Ho, TF-2 Norih - Other Property South - Other Property
GR/KAP/KUN/AD00000452. 1. Mr. ANURAG  [LCILETERITHTER LT AN LT [l BT B Reserve Price Rs. 13,66,200/-
3 YADAV 2. Ms. Neha & Rs. 17,08 483/- as on 21-Aug-24  |Farnes! Money Depesil (EMO) Rs. 1.36,620/-
Tatal Dulstanding AS. 1932076/- Date & Type of Possession: 30-Dec-24 & Physical Possession
Description Of Property: Plot no. 128 bearing no. GF-1 MG area measuaring 55 sq yds comprised in khasra no. 299, Sitwated in the abadi of Gali no.
12, Ashok ¥atika Village- Pasonda Pargama Lond, Tehsil & district- Ghaziabad, U.P, Bounded as: East - 0ther Property, West - 15 leel wide road)
Plal eniry, Morth-Ploing. 128, Soulh- Plolna 127/ Flabertry
(AL R T I B TR PR T Demand Notice Date & Amount: 20-Sep-24
4 2. M5 Hanhaki Dewi & Rs 12,23,837/)- a5 on 1B6- El‘p =24
Total Ouistanding As. 1425212/- Date & Type of Possessian; 17- Mw ? & F'!w:n al F'n'aﬂe"-,.u:-n

Descriplion OF Properdy: Residential Plol area maasuring 50 sq. yds arising fram Khasra no. 1373, situated in the ares ol village Noor Nagar,
;manaLnrli. Tehsil & Districi, Ghaziabad (L\.P), Bounded as; East:Road 15 Ft. wide, West:Property PramedChaudhary, North-Road 18 fi, wide,
sulb:Plat ol alher

DL/MNR/VSEN/ADODDDODAY, 1. Mr, GAURAV

Resarve Price Rs. 17,35, 700/-

Resarve Price Rs, 17,38 800/-

Oemand Mofice Date & Amoant: 26-Feb-25 Resarve Price As. 17 44 000/-

SELLIER RSP LR YO U TGO EY & Rs. 24.67,619/- as on 26-Feb-25  |Earmest Money Depasil (EMD) Rs. 1.74.400/-
Total Outstanding Rs, 555027/ Date & Type of Possession; 28- Iug -25 & Symhalic Possession

Descripfion Of Properly: Freehold Residential House admeasiring area 76.81 s4q. yi. (64.25 sq. mir.) lalling under Khasra No. 78 siluated al

Village Bizokhar Pargana Jalalakad Tehsil Modinagar Diztl. Ghaziahad {U.F) hereinatter referred to ag *the said property."Boundary of House as

per Document East 16 0. wide Road West :Piol of Eam &ingh North :Plot ol Maheswari South :House of Pushpa

b e e R e O O = B P Modece Dale & Amounl: 26-Feb-25 Reserve Price As. 2354 800/-

b RANJAN 2. Mrs. PUNAM DAS & Rs. 20,12,098/- as on 26-Feb-25  |Earmos! Money Deposit (EMD) Rs. 2.35.480)-
Total Dutstanding Rs. 2695207 /- Diate & Type of Possession: 28-Aug-20 & Symbalic Possession

Description O Property: Freehold Residential Flat Mo, E-103 on Upper Erownd Floor in Block-E admeasoring area 1015 5q. f. (i.e. 34,3050 mir. ) in

the Project "SCC Sapphire” siiuated 3l Village Hoor Nagar alias Raj Nagar Extensbon NH-58 Distl. Ghaziabad {U.F) hereinatter relerred o 3z "the

said properly.“Boundary of Properiy as par Documant East; 0iker Land Wesl : other project Norlh : 30 mir. Wide road Soufh : Other Land

(DI TR RN EE g I O P - T Demiand Molice Date & Amount: 26-Feb-25 Resarve F’ri{:w
SAXENA 2. Mrs. PRITI SRIVASTAVA & Rs. 13,01,568/- as on 26-Feb-25  |Earnest Money Deposil (EMD) Rs. 1.51.360/-
Tofal Dutslanding Rs. 1694808, Dale & Type of Possession: 28-Aug-25 & Symbalic Possession
Description 0f Property; Piol No A-316 Block & Dpposite Jikg Public School Nand Gram Ghazizbad Meiro, Ghaziabad , Uttar Pradesh , India - 201001,
OL/HCUMOIUA00000T 234, 1. Mr. MAKISHA . Ry DR [ G BT b el v s Resarve Price Az, 10,44,000,-
8 2. Mr. MAHESH CHAND & Rs. 23,086,829/~ as on 26-Feb-25  [Farnes! Money Depesil (EMO) Rs. 1,04 400/-
Todal Oubstanding Re. 462096, Date & Type of Possession: 23-Aug-2h & Symbaolic Possession
Descriplion Of Proparty: Khasra Mo, 2047, Siteated at Mohalla Chiddapuri, Pilihowa, Dazzna, Mearby Pilkhuwa Raitway Station HAPUR, Uktar
Pradesh. 245304
DL/NDP/HDPH/ADDBOD0291, 1. Mr. ANKUR

Demand Molice Date & Amoont: 26-Feb-25 Reserve Price As. 28 66200/-
KUMAR 2. Mrs. SANJOO SANJOD & Rs. 22,05.168/- as on 26-Feb-25  [Earmest Money Deposit (EMD) Ais. 286,620/~
'|‘-‘ula1 Outztanding Hs 2983116/ Date & Type of Possession: 30- -Aug-25 & Symbalic Possession
Desenglinn [1] Properhy: Pail O Piat Mo 40_ihs Block C Indrapuri Colony Khasra No 392 Mivillage Bharoli ERurd, nearby Bre Convenl Sr e
Schond, ghaziabad, uilar Pradesh 201012, Village Dharati Kiurd, Haarby Brs Convent Sr Sec Schaal. Urban, Delhi, Delki, India - 110004,
erll e, R T TR DT A DA IR 1] Demand Rolice Dale & Amoam: 26-Feb-25 Reserve Price As. 20,871,200/
10 2. Mrs. NEERAJ DEVI & Rs. 19,40 666/~ as on 26-Feb-25  [EFarnest Money Depesil (EMO) Rs. 2,08 120/-
Tolal Dutslanding As. 2048754, Date & Type of Possession: 30-Aug-25 & symbalic Possession
Description Of Property: Plat Bo. Ugf 07 Upper Ground Floer Front On Lhs, Balaji Enclave, Village Raizpur, Near City Park, Ghaziabad, ufiar
Pradesh. 201013
IR AR DT E s T = B Cemand Motice Date & Amoont: 25-Feb-25 Resarve Price Rs, 19,60.000/-
11 KUMAR 2. Mr. SUDHA DEVI & Rs. 19,75,785/- as on 20-Feb-25  [Earmest Money Depasit (EMO) Rs. 1.96.000,-
Tolal Dulstanding Rs. 2011120/- Date & Type of Possession! 9-Jul-25 & Symbaolic Poszeszion
Decbcriglion 04 Property: Freehald Residential Flat No. GF-1 On Groded Floor Admeasuring Area 65,03 Sq. e Buill On Plol Mo, A-50 Falling Under
Khasra Mo. 212 Situated At “rail Vihar Sehkard Awash Samiti Ltd" In Village Sadulthatad Pargana & Teshil Loni Distl. Ghaziakad {u.p.) .. Ezst-
ket Property, wesl- Parking, North- Other Unit, South- Road.
OL/ADR/SDRAADODOOOSH0, 1. Mr '|,|'|Jj,"|" Demand Nolica Date & Amount: 12-Mar-25
12 THAEUR 2. Mr. MINAKSHI THAKUR & Hs. b, H1'| - 35 on 1E-Mar-£3

Total Uulslaﬂdlnn Rz, GX04432/

T e o T P T I T R W T

District Ghaziakad, IlHarFr:dﬂsh EAST- Rasla15H wide, 'I.I.IEST-l]IEhnumaf , MORTH- Others Proper
(i e e TR T T R P A1 - T Dermandl Naotice Dale & Amount: 25-Nov-24 serve P i, 100
K| Kumar 2. Mrs. Kavita Ranl & Mr Brahma Nand & Rs. 23,13,380/- as on 23-Mov-23  |Earnest Money Deposii (EMD) Rs. 215,210/
Total Dutslanding Rs, 2721530/~ Date & Type of Passession: 25-Jul-25 & Symbolic Possession
Description 04 Property: Flat no SF -2, H-103-A, having sake area measuring 747,24 sq. s, §.e. 59,42 sq. mirs, builton plol ne, H-103, Block H, Par
ol Khasra Mo. 1474, Siluated a1 Balaji Enclave, Village Raespur, Pargana, Dasna Tehsil & District Ghaziabad [U.F]
R A IR I DR RN S (T B Demand Notice Date & Amount;21-Apr-25 Reserve Price RS, 12,60.000/-
1 IMAAN 2. Mrs. GULNAZ GULNAZ & s, 13.42,605/- as on 17-Apr-25 _ [Earnest Money Deposit (EMD) Rs. 1.26,000/-
Total Dutstanding As. 1368402 - Daie & Type of Possession: 13-Aug-25 & Symbalic Possession

DmﬁpﬁnnﬂrFmpﬂh:HEIdcnljaFHalHn-.El-[lT:TS-ecnnﬂ Flaor Froml Side Porlion) with reol righls, Buiflon PRot No-17E, area measuring 45 54. Yards
Joe, 3762 5q. Meter covered area measuring 45 59, Yards i . e, 37,62 Sg Meler puf of Khasra Mo-301, Sitweated at Akash Vikar Sadullabad Ghaziabad

[ T T o O O P T - Demand Modice: Date & Amount-14-May-25 Resarve Price Rs. 14,12 800/-
15 Mr. SHAHJAHAN .. & Rs. 14,37 216/ as on 14-May-Z5  |Earnest Money Depesit (EMD) Rs. 141,280/
Tolal Dutstanding As. 1456842/- Date & Type of Possession: 13-Aug-25 & Symbalic Possession
Description 0f Property: Residaatial praparly boill on Land ama measiring 210 8g. yds. Le. 17558 2q. mirs., carvad oul of Khata Mo. B0203. Khel

No. 258, situaled in the revenue estate of Village Rampur Majra, Pargana-Dankaur, Tehsil & Disit, Gautambudh Nagar, [U.P); EAST- Property of
sardar, WEST- Passage 8 Hwide, NORTH- Property of Prakazh, SOUTH- Property of Salvil.

L[ TR e TNRE T o W T TR 1 Y| Demand Notice Date & Amaanl: 26-Feb-25 Reserve Price R 11.16.200/-
1 2. Mrs. YASHI RAGHAY & Rs. 1,09,515/- as on 26-Feb-26 J.]_Ea_r_r_'|.|=:é']"_i!'ﬂ_'r[q'gi';l:ﬂiz-]l_ﬁ!;ziilllE:!:l"Ifl_'l__F:I'.*;:_i_i]__ﬁl'd_ﬂ_.:'-
Total Qutstanding Fl: 125867T23/- Date & Type of Possession: 26-Aug-25 & Symbalic Possession
------------------ arlabad, Utlar Pradesh , ndia - 200007,

IIL"SDH Eﬂﬂh'ﬂl]ﬂﬂll[liﬂﬁ. 1. Mr. BRIJESH Demand Naotice Date & Jlmu-unr F0-0ct-24 Resarve Price As, 29, H‘ JEIIZI'
17 KEUMAR 2. Mrs. MUNESH MUNESH -.'- Rs. 27,43 4759/ - a5 on 26-0cl-24
Total Oulstanding As. 3119620/- | Date & Type of Passession: 24- ﬂ-p: H- F'h-y“maln ssion
Descriplion 0f Property: Entire Parl Of Properily Kkasra Mo 1421, Shyam Wihar Coleny, pargana And Tehsil Dadri District Gauvlam Boddha Magar,
Green Valley Schaol, Greater Noida, Uttar Pradesh- 203207

GR/SKP/SUPR/AD0000D0412. 1. Mr. SATI Demand Naotice Date & Amount: 30-0ct-24
iF:! PRASAD 2, Mrs. CHANDRAWATI CHARDRAWAT | R e s [ L L e L R P T
Tolal Dutstanding Rs. 2410256/- Date & Type of Possession: 21-Apr-25 & Physical possession
Deacriplion Of Property; Flat Ho UF-4 area measuring 6% sq mirs, Plot No 35, 36, 37, 38, 39, 40, 41, 42, 43, 44, 45, 46,47, 48, 49, 50, 51, 52,
comprised in Ehasra No 3K AND 3EHA, Situated a1 Krishna Resldency Village Chapprola, Tehst Dadrl, Disirict Gaulam Euuh Hagar UP
BLATMAUTTM AO00MB006E11, 1, Mr. RAM Demand Notice Date & Amount: 03-Sep-24 Resarve Price Re. Z007260,-
19 EEENCUREN VR IENG PP T & Rs. 20251103/ as on 02-3ep-24  [Famest Money Depos it (EMD) Rs. 2207300/~

EarnPn Money Depas
Total Outstanding Rs. 2187875/ Date & Type of Possession: 27-02-2025 & Physical possession

I:I::l:rlpﬂjm l]1|’rn|H:rt'|' Fial N TF-b o Third Fioor, Plol Mo 23,2425, and 26, arca measuning comprised in kisata Bo-01178 Khasra No- T8 Min, Sivtated al
Sudarmapari Colony [Krishan Valika) Village Dundubera ParaganiLoni Ghaziahad.
Mode 08 Paymen - All paymeni shall be made by demand draf im fawveur of Hinduja Housing Finance Limited payable al Ghaziabad or Shrough ATESNEFT
Special Instruciions,/ Caufion; Bidding im the last minutes/seconds should be avoided by ihe bidders i ihair own interest. Neither Hindwja Housing
Finamce Limited nor the Service Provider will be responsibile for any lapses failere (Internet failere, Poser failure, ete.) onthe part of the hidder in such
cazes, In order o wand off such contingent situation, bidders are req d bo make all the ne -Ary arrangements) albernatives such as back-up
power supply and whatever else required o that they are able to clroamvent such situation and are able to participate inthe auction successhally
TERMS & CONDITIONS OF ONLINE E- AUGTION SALE: - 1. The Property = being s0ld on “As is Whene i57, “As Is What 57, “Whatever there 15" and
Without Recourse” basis, As such sale is without any kind of warranies & indemndties, 2, Particulars of the property/assets (vi. extent & maasuremants
speciFfied m e E-Auction Sale Nolice has been stated 1o e besd of the infarmatan of e Secunsd Creditar and Secured Craditar shall ral be ardaerabike far
Y errar, mis-statermant or cmission, Actual extam & dimensions may differ. 3. E-Avction Sale Notice issued by the Secured Credice is an invitation to the
general pubilic fo suben their bikds and the samea does nol canstitite and will not be deemsad 16 canstile any commitrment or any rapresantation an tha part
of the Secured Greditor. Interested bidoers are advised to peruse the tite deeds with the Secured Crediior and to conduct own independent enquiries/due
diiganca about the tite & prasent conditipn of tha propertyasssds and claima/deas affecting the property bafore sebmission of bids. 4. Awchicn'hidding
ghall pnly be thrawgh “anling alectronic mode™ theawgh the websie: avctien@hindujahousinglinance.com and htbpe:wwa dankeauctions.comy Oi
Aucton provided by the service provider G India PYT LTD; wha shed arrange & coordinate the erine process of aoction through the e-auction plasform, &
The hitklers may participale in @-awstion far bidding fram thair place of chaice. Inbarnet conmatlivity shall kava 1o be ensurad by Bddes himsall, Setured
Greditonzervice prowder shall not be held responsile for the Intzmet cormectivity, netwark problems. awn system crash. power tallure e, 6. For detads,
halp, procediure and cnling bidding on p-aucton prospective bidders may contact the Sarvice Pravider C1 INDUA PUTLTD. 6054, Add: C1 INDW PYTLTD.
ard Floor, Plot No.68 sector-44, Gurgaon, Haryana-122003, (Contact Person: Milhakesh Kumas, Phone No. T0S0804466, Email: delhi@ciindia.com,
Support Mobile Number:-T2I19811 24112511 26). 7. For participating in the e-auction sake the imending bidders should registar thair nams &
hittps. {fenvow barkesawcdion s.com’ and aucBanghinduiahousngiinance.com wal in advance and shal gel te user il and password. mbending Didders an
wdvised to change paly the password immediately upan Feceiving & from the sarvice provider, 8, For participsting in e-auctian, intending bioders have to
depasit a refundabée Earest Money Deposit (EMD) ie. 10% OF RESERVE PRICE {as mertioned abkave] shall be payabls by imerestad bidders Shrough
Demand DraftyNEFT/ETES infavor ol * Hinduja Houzing Fnance Limited. 9. The satending bicders should sebmit the duly fiked in Bid Foemn (format available
on https: e bankeauctions. com’ and auctonehindjabousangfinance com along wish the Demard Deaft remitlance towards EMD in a sealed cover
dddressad 1o (e Aullsoneed Ofecer at Hindwa Howusng Finance Limited, FS_FrstFoce Mahalami Metro Freaser, Seclord, Vaishal Ghazabad - 201019 Tha
sealed cover showd be super scribed with "B for parficipating i E-Auiction Sale in the Loan Account Muember (as mentioned abave) for the propsarty (35
rmenlicned abovi). T0L ARerasgiry o 1he a5 daba af subaession af beds wath EMD, Authorzed OMicer skl examing the beds received by bm and candiom
the detals of the qualfied bidders (who have quoted thelr bids over and abowve the resarve price and pald the specified EMD wah the Secured Credio fothe
senvice prosicar C1 India PAYT LTD tg anatile therm to alow anly thosa biddars toparcipate inthe anling imter-se bidding/auction procesdings al the date and
frme menimmed in E-Auction Sale Mobce. 11. IMer-sa Dokding amang T quaifeed bedders shall Start fram the monest dla quobed by the qualifsed biddess
Dwring the process ofinter-se bidding, there will be urdimitzd extension of 10" minules each. | & the end Sima of 8- awction shall e aomatically asterded
by 10 IWimertess each time i bed is mads wilkin 10 micbes froem B ) edonsion, T2 85 once made shall not be cancelled ar wilhdrassn. Al ds mads
fram theuser i given ta bidder will ba deemed to have been mace by him alone. 13, Immediataly wpon closure of E-Auction procesding s, the highest bicder
shall eenfinm tha fingl amount of bid quodad by him by E-Mail bath to the Authorined Officar an his mal id and the Service Prewsdor Tor getting daclared as
successtul bidder inthe E-Apction Bala [IrOCEE NS 14. The sufcessiul bidcer shall Immedsstely L8, on the same o or mot ater than nextworking day, a5
the case may he, pay & deposi ol twenty five percant, ofthe amourd of the sale price, whichs inchisive of earmastmoney depasitad, ifany, fothe Atharzed
Oifscir comducting the sabe. The bafence amound of purchasze price payable shail be an ar befarg [Ebeenth day af confirrmation of 2k of Be immavable
praperty. 15. Incase-of default in payment of sbove stipulated ameants by the successful bidder/aucton purchasarwithin the stipulated time. the 3l will ba
cancalbsd andthi araunt already paid (mcleding ERCY will bea fartailed de e property will ba sgain pul 1 sale. 16, AL e request al s suscessiul bedda
the Autharised Officer i his abscaute discretion may grant furthes time in writing, for depasiting the bafance of the bid amoans. 17. The Successiul Bidder
shall pay applicable TDE {out of 53k proceeds) and submit TDS carfificaia ko the Authansad aflicer. 18, MunicipalPanchayat Taxas, Elecinicity duss (if any)
and army aifer aumontes dues fif any) has o be pald by the successhul bidder before ssuance of the sale certilicate. Blds shall fig mads Taking it
canstlaration of all the statsiory dues pertaining to the property. 19, Sale Cartificata will beissued by the Authprised Cfficar in favour of the succassiul
bidder only upon depasit o sating purchase prcebid amaur and furreshing Bhe nicessany prool in respeclof payment of all 1axes/charges. 20, Apalicable
Iegal charges for conveyance, siamp duty, reqistration charges and ather incidental charges shall be bome by the auction purchaser, 21. The Authorzed
afficer may poatpane/tancal [ha E-Authan Sals procaadings without assioning any reasod whatsoavar, in cade tha E-Auchan Sale schadusad i2 pastponed
to a later date before 15 days from 1he scheduled date of sale, it will be displayed on the website of the service provider: 22, The decision of the Authorized
Cifficaris final, binding and unguestionable_ 23, Al bidders who submitied the bids, shail be dasmed ta have read znd undarsioad the ferms and condSions
o 1 E-Suctean s and be bourd by Serm 24, For lurther detais 200 quenies. please comact Autharized DifFces, Me Arun Mobhan 5hanma, Mobdle Ko
BE002384999, Brajesh Gupta - BB81189541 at branch office al Hinduja Housing Finance Limited, F8, First Floor, Mahalaxmi Metro Tower, Sector 4,
Vaishali, Ghaziabad - 2010719 26. Thes is alse 15 (FiMleen) days' nodice 1o the Borrowanardgagon Guaramoes of the abawve said loan account purswuant 1o
ruk: &i6) of Security imerest (Enforcement) Rufes 2002, about hokding of Zuctian saleon the abowe-mentaned date/place

Place: Ghaziabad Date : 22/11/2025. 3d/- Authorised Officer - HINDUJA HOUSING FINANCE LIMITED

Reserve Price Rs. 4,90 1Liﬂ
E'uner'l: P.'Inn-Pj ngns.lt |LIE

5III1.IIH Dthars PFroperty.
FLEJfr'nr'F C ‘L" 3

Rezarve Price Rz, 21,29 900/-
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THIS 15 APUBLIC ANNOQUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT AN OFFER DOCUMENT ANNOUNCEMENT. THIS 15 A CORRIGENDUM
TO RED HERRING PROSPECTUS DATED NOVEMBER 17, 2025 AND PRE |SSUE ADVERTISMENT DATED NOVEMBER 21, 2025 AND DOES NOT CONSTITUTE

AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES.

Initial Public Offer of Equity Shares on the Small and Medium Enterprises platform of BSE Limited ["BSE SME") in compliance with the provisions of Chapter IX
ofthe Securities and Exchange Board of India {Issue of Capital and Disclosure Requirements) Regulations, 2018, as amended ("SEB| [ICDR) Regulations").

K K SILK MILLS LIMITED

Qur Company was ongnally mcorporated as *Manish Weawng Industries Private Limited” as a private limited company, under the provisions of the Campanias Act, 1956 vide
Certificate of Incorporation dated August 26, 1991 issued by Regislrar of Companies, Bombay hasving Registration Nurmber 11-63074. The namea of our company was changed {o
"KL Silk Mills Private Limited®. Conseguant upon changa of name a fresh Certificale of Incorporation dated Jupe 01, 2001 was izsoed by Regisirar of Companies,
Maharashira, Mumbai, Subsequently cur Company was converted from a private limited company to public limited company by Special msohdion passed in the Exira-Ordinary
General Meating of the company daled May 17, 2018 and consaquently, the name of aur Company was changed o " K Sdk Mils Limited™ and a fresh cartificate of moomaraton dated
Juna 06, 2018 was issued ko cur Company by the Regisirar of Companies, Mumbal. The Corporate [dentfication Number of aur Company i U1 T 20MH1981PLCIE30TS. For datads
of change in regisiered office of our Company, please refér to chaptar fitied "Hizstory and Corporate Structure” begirming on page no. 144 of the Red Heming Prospectus,

Registered Offica: 314 K-E'.-.-al |I'-LIJ3LI'-EI| Estal:e 5. B. Ruad DeLsIe Rn;... L-:-'.-'.-nr Para (W)= 4130013 Mumbai, Maharashtra, bdia

.,.-__

'[‘:umpany Secreﬂargram:l Eumphann&ﬂﬂmer Ms. Saachi Haf-sh M.-.Id'ldl'll

PROMOTERS OF OUR COMPANY: MR. MANISH KANTILAL SHAH, MR. NILESH KANTILAL JAIN AND MRS. ASHA MANISH SHAH

INITIAL PUBLIC ISSUE OF UPTO 7500000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH OF K K SILK MILLS LIMITED ("KKSML" OR THE
"COMPANY" OR THE "ISSUER") FOR CASH AT A PRICE OF ¥ [+J- PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ [-}- PER
EQUITY SHARE (THE "ISSUE PRICE") AGGREGATING TO ¥ [+] LAKHS ("THE ISSUE"), OF WHICH UPTO 3,75,000 EQUITY SHARES OF FACE
VALUE OF < 10/- EACH FOR CASH AT A PRICE OF < [+)/- PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF < [«]/- PER EQUITY SHARE
AGGREGATING TO ¥ [*] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO THE ISSUE (THE "MARKET MAKER
RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION i.e. NET ISSUE OF UPTO 71,25,000 EQUITY
SHARES OF FACE VALUE OF ¥ 10/- EACH AT APRICE OF ¥ [*}/- PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ [+]/- PER EQUITY
SHARE AGGREGATING TO < [+] LAKHS IS HEREIN AFTER REFERRED TO AS THE "NET ISSUE". THE ISSUE AND THE NET ISSUE WILL
CONSTITUTE UPTO 33.42% AND 31.75%, RESPECTIVELY, OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY.
THE FACE VALUE OF THE EQUITY SHARES IS ¥ 10/- EACH.

DETAILS OF THE SELLING SHAREHOLDERS, OFFER FOR SALE AND WEIGHTED AVERAGE COST OF ACQUISITION: Not Applicable as
entire issue constitutes fresh 1ssue of equity shares

PRICE BAND: ¥36.00 to ¥38.00 PER EQUITY SHARE OF FACE VALUE OF ¥10.00 EACH.

THE FLOOR PRICE AND THE CAP PRICE ARE 3.6 TIMES AND 3.8 TIMES
THE FACE VALUE OF THE EQUITY SHARES RESPECTIVELY.

THE PRICE TO EARNING RATIO BASED ON DILUTED EPS FOR FISCAL 2025 AT
THE FLOOR PRICE IS 11.50 TIMES AND AT THE CAP PRICE IS 12.14 TIMES.

BIDS CAN BE MADE FOR A MINIMUM OF 6000 EQUITY SHARES AND IN MULTIPLES OF
3000 EQUITY SHARES THEREAFTER.

BID/ ISSUE OPENS ON WEDNESDAY, NOVEMBER 26, 2025
BID/ ISSUE CLOSES ON™®@ FRIDAY, NOVEMEBER 28, 2025

ISSUE

PROGRAMME

H-:-.'Lr:'s
Our Company n consultalion with the Bock Runmning Lead Manager, may consider closing the Bid’ Offar Paviod for QIBs. 1 Working Day prioe fo the Bid’ Offer Closlng Date
accordance wmith the provisions of SEB (1\CDR] Regiations
UPI mandale snd livre and dafe shall be at 5:00 g on the Bid/Ofar Closing Date.
Cur Company iz engaged in the business of manuiacturing of fabrics as well as garmends. Our range of gament products covers allthe age group segments such as kids wear, men's
wear, wornen's wear. Wea use varkety of knitted fabrics such as 100% cofton, 100% pokester, bended {cotion and polvester) and prinbed polwester fabrics in the produection of garments.
We manufacture the fabric which used in vanely of products such as meng shirs wear- formal and caseal wear, shervani material, bdies wear - drass material, burkha maierial,
kushan cover malarial et Ve el our knifted fabrics 1o domestic and intematicnal garment manufacturars.

THE 15SUE IS BEING MARE IN ACCORDANCE WITH CHAPTER IX OF THE SECURITIES AND EXCHANGE BOARD OF INDIA{ISSUE OF CAPITAL AND
DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED FROM TIME TO TIME (INITIAL PUBLIC OFFER OF SMALL AND MEDIUM ENTERPRISES] AND THE
EQUITY SHARES ISSUED AND OFFERED THROUGH THE RED HERRING PROSPECTUS ARE PROUPOSED TO BE LISTED ON THE SME FLATFORM OF BSE LIMITED
(DESIGNATED STOCK EXCHANGE),

ALLOCATION OF THE ISSUE

QIB CATEGORY NOT MORE THAN 1.01% OF THE NET ISSUE
RETAIL CATEGORY NOT LESS THAN 83.96% OF THE NET ISSUE

NON INSTITUTIONAL INVESTOR CATEGORY NOT LESS THAN 15.03% OF THE NET ISSUE

IN MAKING AN INVESTMENT DECISION, POTENTIAL INVESTORS MUST ONLY RELY ON THE INFORMATION INCLUDED IN THE RED HERRING PROSPECTUS AND THE
TERMS OF THE OFFER, INCLUDING THE RISKS INVOLVED AND NOT RELY OMN ANY OTHER EXTERNAL SOURCES OF INFORMATION ABOUT THE OFFER AVAILABLE
IN ANY MANMNER.

CORRIGENDUM: NOTICE TO INVESTORS

Thes Comigendum is with reference to the Ried Hemng Prospechus ("RHFT) deled Movernber 17, 2025 filed with Regisirar of Companies, Mumbai and B3E Limded and Pre-lssue
ddvartisament dated Novarmber 21,2025 in connection with the propesed initial Public Offar,

Investors are hereby informed that the followng table mentioned on page no. 235 of RHP under the chapter fited Tssue Sruciure” 15 hereby comacted as delafed below:

This Issue & being made by way of Book Bulding Process (1)

ﬂ perfecipace limited |

UStl. @A 910, fERSE 2R, 43, EE wiw, T8 fSeet-110019
-9 3MEE: complianceofficer@perfectpac.com, da@=Ee: www.perfectpac.com
CIN: L72100DL1972PLC005971, WiF H.: 011-26441015-18

(Hframdwer : L45400HR 1985PLC021622)
Uofipa Tafee : wifc A Wdi—1, dacy—8, ALTACT AFRK,
THUTH, BRAVM—122051 GEATY @ (0124) 4265817,
UYTeT PATAT : Ud—65, DlHic by, T faecii—110001

+ifaer PRt o STARUT STgdEl @ U
S A % T feow feist
Al % per 9. SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 f&=ish 02 e, 2025
% IFIER, Tl IRERE! w1 gfad fomw s € B Ao faerat @ g 5w e % foe
o fow Tt @iett 7 €, forwen faeror e femn o @

' GH: ST Rl SFaf 07 J@TE, 2025 | 06 AL, 2026 TH TE HEH
|| sicror s 1 B ST | & SRR R st fer 01 @i, 2019 1 T T
T ARATE? A Ygt 191 foRT U & &R xS/ afRa | /A ren
% R R/ X T My e =& & o)
ST AL BT G STH A | IeReReRT B G T A FIq SRR & e gt sfaRo
! 9fshan TS, HU o SR, TR WEARE Afdds
yrEae fafes & 9 €-153/T, 1o 9, 3TEen gsieaa
R, -1, =i feeeti-110020, WIF: 011-40450193 & 197
3R Eha: parveen@skylinerta.com W a1 HUA I
complianceofficer@perfectpac.com W AT &I
3TTERTF T |
30T T ekt 39 rafy % RE O S T U A ufayfor sfaa
YfsHAT T UTeT A o a1 had SrHeRIdEss Jie # Rt
Sl S |
Whaete fafmes & fou
o W8 feeet fafer
| Teiem: 21.11.2025 Ut Aere

e Ffrea fafwes

TS, TETd: Sft-25, AT, TR Aok

E-1, Utk fefigae A<, wrehd, 7€ fooet, efgor feseit-110017
( CIN: L74110DL1995PLC069787 ), $-W&T: cs@saicapital.co.in
TF: 011-40234681, deWIEE: WwWw.saicapital.co.in

IRRENeRT et Gt
UH: ST I ok fae foow foe
TagaRT Jfoa feam Star € fF 9 & 9RuA
SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 f&is
02 JeIlE, 2025 % 3AJER ©§ WA ! Ay A 07 s,

2025 ¥ 06 S, 2026 Tk o foT e fauiv et @iel T2 ®
fSTeeRT 359 fifcieh IERT o FEAICRT o 3 I I {7 |

Anant Raj Limited

QEATY: 011—43034400, 23324127, 23323880, 43582879

3@ : secretarial@anantrajlimited.com ds&T8E : www.anantrajlimited.com

Jf gRUT HET W/ TESN / THRITERIRUEST / THRERIRUaS—diel /i / agar /
2025 /97 T 2 GFeATE, 2025 & SR, WIfd wI # W Y TR} $ RAFCRIT AR
BT R | ST B B forv fawy fier ea vt fofies (@uAl) & IRREesH & I8
IArT STl © {6 du B BiThd BT § WY MU IRRI & fov gmR Rade @1 R
ST BT H SN @ oy 7 TS, 2025 W 6 SIEN), 2026 TP BE "M B oY UH
Trere ST et 21

g G Hadl I TWR SIS & o & T 3/el H 1 3 2019 W U o1 DI s off,
dftr Sfagicd /a # &1 a1 fddl ok aoie 9 R a1 9o ax ) 718 off |
HUAT & ST IAREIeSY 31 WIE, 2021 B Ul SSART T T 2, 37 2 BUl & IRER
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Particulars of Market Maker Resarvation Individual investors who apply
the lssua # Portion Qs Non-nstitutionsl investors forminimum application size.

Mumber of Equily Shares | Updo 3, 75,000 Equity Share Mol more than 72 000 Equity | Mol kss than 10,711,000 Equity | Mol kess than 52 82 000 Equity

avatable for alcation Shares Shares Shares

Percaniage of 1ssue s1ze | 5% of the ssue siue Mot mare than 1.01% of the MNet | Mot less than 15.03% of the Net | Mot less than 83.96% of the Met

avaimable for alocation Isziie being avaitatée forallocation | Issua 31T

to QB Bidders

However, up io 5% of the Met QIE
Porlion may be available for
alocation proporfionately to Mubual
Funds only

Mudual Funds: particlpating in the
Mufual Fund Portion will lso be
eligible for allocation in the
ramaining QIB Portion

The unsubscribed” porion. in the
hudual Fund Portion will be-adsded
to the Met 3B Portion

Basiz of Allotmant™ Firm  Alolrnent Progartionate as folows lexciuding | Propodionate Proportionate

Anchor Investor Portion):

al Up o 5,000 Equity Shares
shall be avaiiable for alocation
on a propofionata basis 1o
Mutual Funds ondy; and

by Ug te T2 000 Equity Shares
ehall be avaiiable for alocation
on-a proportionate basis to all
Qi8s, ncuding Mutual Funds
recaiving alocation as per (a)
above.

Maodaof Bid Only through the ASBA procass. | Only thraugh the AS8A procass Through ASBA Process through | Through ASBA Process through
banks ar by using UPIID far | banks or by using UPI D for
payment paymant

Mode of Adoiment Compulsonly in demalerizized form

Minimum Bid Size 3,75.000 Equity- Shares in muRipe| Such number of Eqisty Shares of | Such number of Equity Shares of | Such number of Equity Shares n

of [*] Equity shares face value of Rs, 10.00eachand in | facevalue of Bs. 10.00eachandm | multiple of [*] Equity shares
muttiples of [*] Equity Shares of face | muliipies of [+ Equdy-3hares offace. | constituting minimum 2 lols so
vale of Bs. 10.00 gach such that | vakie of Rs. 10.00 gach such thet | that the Bid Amount exceeds
the Bid Appication exceeds twolots | the Bid Appiication exceads twolots | ¥ 2,00,000
Maximum Bid Size 3,753,000 Equity Shares Such number of Equity Shares of | Such number of Equity Shares of | Such number of Equity Shares in
facevalueof Bs, 10.008achend in | face value of Rs. 10.00 each in | muliples of [*] Equity Shares
rmvffiples of [<] Equity Shares of face | muliples of [+ Equiy Shares of face | constitufing minimum” 2 lois so0
valwe of Rg, 10.00 each nol | value of Rs. 10.00 each not | that the Bid Amount excesds
exceeding the size of the Metlssue, | exceeding e size of the Met ksue, | ©2,00.000
sulject to appicabie imits (exciuding the QR panion}, subject
to-applicabie fimits
Trading Lot [] Equily Shares, however, thel [+] Equily Shares and in mukiples | [+] Equly Shares and in mulliples | [1] Equily Shares
Market Maker may accept odd lots| thereof thereof
if @nmy-in the market &3 requires
under the SEBI 1COR Regulations

Tarms of Paymant In case of all other bidders: Ful Bid Amoun! shal be biacked by the SC5Bs in the bank accound of the ASBA Bidder (other than Anchor Invastors)

of by the Spunﬁur Bank 1hr|:|u.3|1 the UPI Mechantsm, that is spec |E-:j in the ASBA Form a4 E|'|-F' lime af 5ul:|r|1|5q||:|n of the ASBA Form

H_u:nnu:_lg 20 Bid Cinky lr'n:ugh the ASBA process (except for Anchar -n'..fstcrsn

(1] This ksue is being made in terms.of Chapler X of the SEBI (ICOR) Regulstions, eﬁ1E as amended from time {0 time. For furiher detaiks, please refer to Tssue Siriciure” on
page 235, of this Red Herring Prospecius.

(2] Intermsof Fule 19{2) of the SCRRF read with Regulation 252 of the SEB! [ICDR) Regulations, 2018 thiss an lzses for at least 25% of the postissees paid-up Equity shars capital
of the Company. This lssue s being mada through Book Buiding Process, wherein aliacalion o the public shal be as per Begulation 252 of the SEBI (ICDR) Reguiations, 2018,

3] Subgect to vaid Buds being recenved at or above the |ssue Price, undersubiscription, il any, in amy categony, except in the QI8 Parbon, would be allowed 1o be mat with spl-over
from any other calegory or combination of categones of Biddens al the discretion of aur Compary in consultation with the Book Running Lead Managers and the Designated Slock
Exchange, subject to applicable lws

The figures menfioned in the above table shel also be corrected on page no. 8 and 10 under the chapler filed "Definitions and Abbreviations”, page no. 44 under the chapter fitled
"Tha lssie and page no: 671 undar (e chiaglar tilled “Capital Structura” of The Red Herring Prospacius.
BODK RUMNING LEAD MANAGER REGISTRAR TO THE OFFER

j,":"-rx l A L (.) MU FG MUFG Intime

CAPITAL PYT_LTD
AXIAL CAPITAL PRIVATE LIMITED MUFG INTIME INDEA PRIVATE LIMITED
CIN: UGS20MH202IPTCI53449 {Formarly Lirk intine india Private Limigead)
Address: Office no. 301, The Businass Hub, Near Ganesh | CING UGTTB0MHT288PTC 110368
Tempda besidas Matro Gate na. 2, Sir Malhuradas Vasan)i | Address. C-101, 247 Park, 15l Fioor, LB 5 8arg, Vikheok
Faad, Ardnes East, Mumies - 200 DEEL Maharashina, India| (West, Mumbss 400083, Maharashira, inda
Telephome Mumber; <81 122 - 4515 3344 Tel. Wumber: +51 810 11 4548
Email Id: mbfexiscapkalin Ta Contact Person: Ms. Shanli Gopalfrishran Inverstions. mey contect the Compeny Sacrétary and Complance Offcer or the
mwastors Grievance Id: masicesiagicaptalin Email Wl Ficsik.smaipodin mpme, mufg oom Regatrar 1o the Offer i case of any pre-Offer or poat-Offer relaled grevances
Wiebsite: www amakapital n In'raat-:nrs Grlu'ranl:.a I-:I H-tslk STRDC i, mpms. mufg oo | imchiding non-resspt of Seters of Aalment, pon-cradi of Allotied Equity Shares
Confact Parson: Mr. dshish H-QH.!I'QL."I i e respectie benelioary Acoounl. non=receipl of fefuntd ardes of nonsreDspl
SEBI Reglstration Number: INMOUHH IS of, Furcts: by electronic mode, ole, For @ Ofar nlaled quaries ard for mdressal of
comglainls, Inveshors may akso weile 1o the Book Rurning Lead Manager.

All capitalized lermes wsed herein and not specilacally delined shall have (e Same mianing 38 adcnbed bo them in e Red Herring Prospeclus. Eor K K Silk Mills Limited

COMPANY SECRETARY AND COMPLIANCE OFFICER

Ma. Saachi Ragesh Madnani

Mo SELEMILLS LIMITED

314, Kewal Industdal Exiale, 5.8, Road, Dolske Road, Lower Paral {(W)- 400013,
Mumbai, Maharashira, Inda Contact Number: +31 BE7ET ST

Email: csilikksilmils.com

Website: www skslkmis.com

e AR e

SEBI Engl!.'l.r.h‘llnn Number: INROOHI405E

Sell-

Manish Kantilal Shah

Date: Movember 217, 2025 Managing Director
Place: Murmba OIN: BI040966
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